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CENTRAL AO~INISTIATIVE TRl~UMAL 

ALLAHABAD BENCH, ·ALLAHABAD. 
I 

I ! 
All•h•t..dl · Oated 4th D•Y or. AYpuat. 1999. 

"". I .... ~, . 
! . l • ' • Coru s- HDl\''"tiia Mr.s. Dayal, A.rt. -r· • I 

Hoh1 ble ,.r.s.K., Agarwal • . J.ri. 
' 

' ' 
o.A, b~B/9? (Le1dine '!ii) I 

Alona . uith! O, A· 672/99, 673/99. 682/99 to 695.(99 
• 

A1ong. with1 D,A, '101/99; . 'l&Jflll. it127/gg to "> 734/99, 

Al0f!g . w1\h o.A. 771/99 tnd O,A, 821/~g 

Vijai Prakash Pand-y 
aon or Sri R.o. Pandey .. 
r/o7b3/338 "e•rapur, Allahabad 
posted aa.sr. o.viaional. Accounta 
Provincial Oiv4aion, 
Pratapgarh. 

ort1ca,.. 
• 

• • App lie an~. 
Counsel for the a~plicants- Sr1 R.P. : Singn, Adv, 

Var au a 

1.Union or , India throug11 the 
Secretary, Gove.rn .. nt or , India, 
~iniatry ~ or finance, Nau Delhi. 

2.Co•ptroller & Auditor General, 
' 

' 

ot India~ 10 Bahadur Shah Zafar . ~a~g, 

Neu Delhi. 

3. Ac~ountant Genera~ . ll (Al E).u.P. 
Allahabad. 

4. Executive Enginaer, . Prauiaaion 
• 
Oiv1a1an. P.~.o •. Pratapgarh • .. 

I • 
I • . • · • . Raepondanta. 

' 

• 

Counsel ror the reepondentai- Sri Allit sthalekar Advt 
'for Reapondenta No.1 . to 3 J and 

I 

Sri k.P. Singh, Adv, 
(for Raap~d•n~ . Na.4). I , 

O,A.672/Y9 

e.o. l'U.ahra aged about 41 yeara 
eon or lat e Sri site Ram ~iahra, 

I 
• 
I 

Contd •. •• 2. I 
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r•eidant.. ot .. 
• • . , Applicant. 

applicant:. Sri A.v •. Sri."!•atava Adv. & 
Sri. R.P • . Sin h; Adv • 

V•r•JI~ 
I • . 

1 • . UniGft of lrdia . ~hzough ~· 
Secretary• Govarn .. nt. or lnd1a, 
fti""'atry Dr finance, , New Dalpie 

2. CoaptroLl.a* l Audi.tor Genarpl, 
1U Bahadur. Shah Zafar Mai~, 
Naw. D•l"+ ~ 

3~ AccOunt•nt General . II (A+E) 
u.P •.. AllahabaJi• 

•• The Executive Engineai, 
Irrigation OiV·iaion-1, 

All~haha~. 

or 
I 
I 

India, 
j 
I 
• r 
I 

I 
I 
' I • 

I 
! 

I • I 

I ~ 

• · • • . Reapondenta. 

Raspondant.1-SE.i Aait · Sthalakar Adv. 
. (for Reapond•n~. No.i,2 &3) 

Srl . K.Pe Siftih Adv. 
(ror R•a~ondeat : Np.4) 

I 
O,A.b73J99 

R.s •. ~anrr aon ct Sri . J.P~ 

aged about1 49 Y••~•• 
I 

r/~ 23i47/14b, Sneo Magar, 

! 

I 
• 
l 
I 
l 

Allanpur 1 , .Allahabad . .. ·at praa•J\ t II 
poatad •• ,Sr. Qi.viaional Accountan~, 
Provincia~ Divialon, Varana~. 

I • 
I 

I 
I 
1 

1 • ... Applicant. 

Counael. for the applicant& Sri . R.P • . Singht 1 Ad~. 

I 
1. Union. or India th~ougb. tha 

Secretary.t Gowarn•ent or . Indi,a, l 
~iniatry or . rinanc•· · N•w, 0•1h1. I 

• • 

2. Co•ptro!lar 4Aaditor G•narai.or , lndi~, 
10-BatiadUrSheh Zataz l'ta1:9,. N•w O•!.ni• 

I 

3e Accountant Gene~al . 11 (MiE) U1P. 

Alleh~ba~. • · · ! · j 
4. ExecJ tiV•· Engineer ' I 

I 

. I.: 
I 

I 

f: 
• I 

I I 
I • 
• 
ll 
. I 
~ J 
lJ 

• 
• I 
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• 
I 
I 
I 

I 

,· , 
I 

•• t .... 

. 
I 
r 

ProvJ!ncial 01viaion, . P•"'•D• Var1anaa1 
I i • • · .Raapondant 

Counaal for the r!a~ondentai-SriA-~t Sthal1kar Adv. 
(ror lreaplDdent . No.1 . to 3)1 

I , Sr• K.P.Singh '. Adv tor raa.4) ! 
; . I - -. . . - ·' - ----~ )rJ 

- ·- I 
... - . . ... --· --.... :;:.· ..,.., 

-~--~----.---...--...___ -·· -·· __ ., 
' ~ \~------------. ...... 
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O,A,682/99 --.... 

' I 

Rajeav Ku•ar Sonkar 
aon ot Sri Har~ Lal Sankar, 

89 Kala- danda, Himaatgan~, 
Allahab•d• . 
' 

' ... 
Cownaal ror the apf> J.!canta-

• 

Vera\!& . 

• 

• 

I 
I 
I 

. '· 
I 

I I 
~ l 
t • 

' 

=== 

Sr~ K.s.1 Rathora, Adv. 

1. Union of India, through Accountant Ganaral, 

. ' ,, 
I 

\ 
r 
' ill 

;~ '. .. 
' I • 
I 

I 
I 

I 

'· I 

l • • 
u.P. Allah•ba~. I 

' 2. Deputy Accountant General (1Jorke)rA,G.U,P, , Allahabad, t 

31 Superintendent Engineer or ot wurka, 
Flood work Div.ion, Gonda. 

4, Executive Eng~near, 1 & P. Oiv~aion, Banda, 

• • • Re apDndanta • 

Counsel tor ~n. raapanctentaa- Sri Amit Sthalekar Adv, 
(For Raapondent No93 to 3) 

Sri K,P. Singh, Adv, 
(rar Respondent No.4) 

O,A,b83/99 

Girija Pat1 Snukla aged 47 yea,s 
eon of Sri Triyugi Narain Shukla, 
raaidan~ or -Babina R .. d, Niya•at Chak, 
Gorakhpur and posted aa Divlaional Accounta otticer, 
Gr•da-1, in the office ot the Superintending 
or IJOrka (8,), 
Conatruction Oivaion, P.w.o. 
Gorakhpuf, 

• • Applicant, 

Couna•l tor . the .applicants- Sri R.P • . Singh, Adv. 

\lereua 

1. Union of India through ~ha 
Sacretaryt' Governiaant or India, 
flliniatry or finance; Mew D•lhf • 

2. The C011ptrollar & Auditor Genera~, 
ot India, 10- Bahadur Shah Zafar' ~arg, 
New Delh~, 

le Accountant. General II (A&E) U.~. 

Allahabad. 
I 

\\ 4, Tne SUperintenoent or ~rka, 
~ Te•~· Qiviaian (N.H.) Cona,ruction 

-

• 

Contd •. •• 4 
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• 

• 

1 

• • · • Rea~ondant•• I . . 
~ 

Counsel.. tor the R•e~ond•ntes•Sri Allit Sthalek•r Adv. 
(For R•apondent No.1 to 3) 

I 

Sri KePe •Singh, Adv. 
(For Responden~ No.4) 

O,A,a84/99 

. ' 

I 
I 
I SeG• Pathak 1 agad abou~ .39 years, 

aon or Sri R.N. Pathak, r-eaident 
IJl/3Pullad Housing Sch•••• 

or 1 

Narendra Nagar, Tenri Garhwal, pr•aant 
po~ted aa Diviaional Accaunta Of fi~er 11 
Office ot Ex•cut~va Engineer, 
Canatruction Oiviaion, Narendra Nager, 
Tehri GarhwaJ., 

• • • Applicant. 

Counsel tor the applicaJ,t : Su, R...f•.• Singh, Adv. 

Versus 

1. Union of India througn ~ne 
Sacra~ery Govern•ant of India, 
Plini a try of Fin1n ca, New D•lh.$.. 

2· Co•ptro!ler & Auditor General, 
of India, 10- Bahadur Shah Zafar "arg, 
New D•lhi. 

3. lccountarit General II (A&E) U.P,, 
Allahabad. 

4. Executive Engineer, Conatruction 
Dlviaion, Narendra Nagar, 
Tehrigarhwal, 

• , ,Reapondanta. 
Counsel for the raapoddantaaSri All~t Sthalakar(Adv.) 

(For Raapondanta 1 to 3) 

Sri K.P. Singh Adv. 
(For Raa~dll•nt No.4) 

o •. A, 685(99 

Pra•od Ku•ar "•ni Tripathi aged about 39 yaara 
aonuf late Sri Awadhaah ftani Tripathi, r/o Aahok 
Colony, Baaaratpur Gorakhpuf. 

Nager 

I 
' t • 
' I 

• 

i 
t 

i 
I 
I 

• • .Applicant0 

~Counoal 

r 
t 

for the applicants 5ri R.P. Singh, Adv• 

Var au a 

' .. 

.--· I 

} 
I 

-
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. . . 
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• 

• 

• 

l 

-rs-

1 • . Unlop or India thraugh · ~he Secretary, - -
Govarn .. nt or India, "1nlatry or Finance, 
New Oalh •• 

j 

2. Coaptroll•r ' Auditor Genaral,or 
10-ea~dUr Shah. Zafar ~arg, 

' . 
New. 0•1"1 e 

• . . 
3. Accountant General. 11 (A &E) • 

u. P. A.A.lanabad. 

•• Tna Executive tnginaar, 
Laghu . S1nchai Khand, 

GorakhP"'• 

India, 
l 
l 
l 

I 

I 

• 

Counael tor the , Reapondentaa- Sri Am~t . Sthalakar Adv. 
(For raapondent No.1 to 3) 
Sri K.P. Singh, Adv. 
(For Raepondent No.4) 

O.A. 68at/99 

Ram Kamal Singh ao~ at 5ri R .. Subhag · Singh, 
Resident ot 739-H Old Poat Office, 
Civil Linea, Baati. 
at · Preaent posted in Construction On.I 
P.1.1.0., Beat,. 

• • • Applicant. 
Counael tor ~he applicant: Srl . R.P. Singh, Adv • 

\laraua 

1. Union of India, through the . Secretary, 
-Government. or Ihdia, Ministry of Finmc e 

New Delhi. 

2. Comptroller & Auditor General or India, 
10- Bahadur Snah Zatar Marg, 

New O•ln1-• 

3. Accountant General 11 (A & E) 

Uttar Pradesh, Allahabad. 

4. lhe · Exacu~iva Engineer, 
Conatruction• ·Oivial.on-J, 
P.u.o. Baetj,. 

~counsel ror the 
• •• Reepcmdenta. 

raapondentaa-Sri A•it Sthalekar(Adv) 
(For Reap0'1den.t No.1 to 3) 
Sri R.P. Singh Adv. 
(For Reapandant No.4) 

Contd •• . • 6. 
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.. 
o,A. riez/99 

K.C. Sharma aged about 51 years 
eon or Sri(Leta) Sharda Prasad Snarma, 
resident of 573 Nirala Nager 

I 1 

Rae Bar~lly at preaant paated ae Se~ior Diwiaion 
Accounts ~Otficar, . SnaEda Sahayak Khand 41 Rae Bareilly ,. , - \ . I _ ••• AplJllcani.. 
Couneel .for th• a..,plicant1- Sri R •. P, Singh, Adv. 

Vera" a 

1. Union or India through the , Secre~arY 
Government Of India, ~iniatry or Finance, 
Nev. 011~. 

2 .. Cu•ptrollar l Auditor General,,or lndi~, 
10 Banadur Snah Zatar Marg, 
New Delhi. 

' 
3. Accountant General 11 (A & E) U. P, 

Allahabad. 

4, Executive Eng~n••F• 
Sharda Sahayak Khand41, 
Rae Barei lly • 

' 

Counsel tor the 

O,A, 088/~9 

• • · . Respondents, 

Respondante:-Sri Amit Sthalekar,Adv. 
(For Rea~mndent Nu,1 to 3) 
Sri K,P. Singh, Adv, 
(for Raepondent No,4) 

Sureah Datt Pandey aged about 52 years 
son -of late Sri Chandra Snakh&E Pandey, r/o Village 
Paran Jot P-o. Manganj, • . Sultanpur at preae~t 
poated ia th• otf ice of the Executive Eng~neer, 
Con atructi on Oiviaion-2, Sultanpu~ • 

• 
, • Applicant. 

Counael for the Applicant: Sri R.P. Singh, Adv, 

Varaue 

1. Union of India througn ~he Secretary, Government of 
India, ~1niatry of Finance, New Oalhl. 

2. Comptroller l Audi tor General or India, . 

10- Bahadur Shah Zafar Marg, . New Dalh~, 

3, Acfountant General, II, U.P. (A _& E) 
Allahabad. 

1 4. Executive Engineer, Conatruc.U.on . Divialon-2 
Sultanpur. 

• . • R•eponden ... e • 
Couneel · tor tne reepondente:- Sri Aait Stnalakar Adv. 

(For Reeµondent No,1 to 3) 
Sri K.P~ Singh Adv. 

I . 
I 

"' . ,... "' 
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, . 
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OtA.689/99 
' 

-1-1 

..... 

' 

' 

Krishna Narain Tandon aged about S& years 
I 

eonor Sri Jugal Kiahore Tandon, 
r/o 78U Janak Puri, Ba:reilly, 

• 

Poeted aa Senior Oiviaional Accounts Otticar, 
Office.-ot ·the Executive Enginae:r, Ru~al Engineering, 
Diviaio~; Bal'eilly. 

·~ . Applic~nt. 
• Counaal , for th• applice~t:~ Sri R.P. Singh, Ad~ • 

\lar&\,la 

le Union ot India, ~hrough the Sac~atary 

Government of India• Ministry or financ~, 
New Oaln1. 

I 

2 •. Co11ptroller & Audi tur General or Indi•, 
10• Bahadur Snah Zafar Marg, New Delui. 

J. Accuuntant General II (A & £) u.P. 
Allahabad. 

4. txecutiva Engineer, Rura! Engineerin~, 
Division• Bareill~. 

• • • Reapondente. 
counsel for thereepondentsl- Sri Amit Sthalekar, Adv. 

(for~reapondent No.1 to 3) 
Sri K.P. Simgh, Adv. 
(For Raapcndant No.4) 

o.A.b90/~9 

R.K. Pandl t ~ aged . about .49 years 
aonof late Sri Ram Dao Pandit, r/o Monaddipur 
(near µurdwara J Gorakhpur at prasant posted as 
Divisional Accounta Officer I, In tha office of . . 
Executive Engineer, Provincial Division. P.u.o. 
Goraknpu~. 

• • Applicant. 
Ccunae~ for the applicants- 51'1 R.P. Singh, Adv • 

• 
• 

Versua 

1. Union ot lndia through. the Secratary, , l'linistry of 
finance, New Oalni. 

2. Comptroller . & Auditor General of India, 
10• Banadur Snah Zafar Marg, . N~w Oalni. 

3. Deputy Acc~ntant General 11, U.P. (A & E) 
Allahaba~. 

4. Executive Enginaer, Provincial Division, 
-

P.u.o. ,Gorakhpu,. 
• • • Raspondanta. 

Counaal tor the Raapondantas- Sri Amit Sthalekar Adv • 
(For Respondent No.t to . 3) 

Sri K.P.Singh, Adv. 
(ror Raapondant No.4) 

•• . .. 
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O.A, 691/99 

s.~. Ali Sabit, eon of late Sri H•idar Abbaa, 
resident ot 176/24 Raid Gate Hotel Lana, Golaganj, 
Lucknow, at preaent working aa Oiuiaional Accounts 
orricer Gfada-1, Bu~lding Oiviaion~I P.w.o. 
Manatlla Gandhi Marg1 .. Luckna~ • 

• 
• •• Applicant. 

couneel tor the . Applicantisri R.P. Singn, Adv. 

Uers"a 

1. Union of 
1'1iniatry 

India, through the Secretary, 
• 

of finSl ca, Govt. of India, New Delhi. 

2. Co•ptroller & Auditor General of Indi~, 
10- Bahadur Snah Zafar ~arg, New Delhi. 

3. Accountant General-II (A & E) 
Utter Pradeeh, Allahabad. 

4. Executive Engineer, Bui l ding Diviaion, 

! t 
. I 
' • 

I P.u.o. Mahat•a Gandhi ~arg, Lucknow. 1 
I 

••• Reapondenta. 1 

I 
Counsel for the R•aPOndenta:-Sri . Am1t Sthalakar, Adv. I 

(for Raa~ond•n~ No.1 to 3) 
Sri K.P. Singn, Adv. 
(for . reapondent No.4) 

O,A,692/~9 

Dnaraa Pal Singh, aon or Sri Sher Singh, 
R/O 123 Chutkuwala, Diatt. Oahraduo, 
at . preaant working aa Divisional . Accounts Officer, 
Gr•da~l, "inor . lrrigation OivAaion, Pauri Garhwal • 

• • • Ap.-licant. 
Counsel for the A.,plicenti- Sri R.P. Singh, Ady. 

Veraua 

1.Union ot India, throuoh the Secretary.Ministry pt 
Finance, Govt.of India, New Oelni. 

2. Comptroller & Auditor. G•n•ral of India, 
10- Bahadur Snah Zafar ~arg, New Delni. 

3. Accountant General II (A &E) 
·u.P. Allahabad. 

4. The Executive Engineer, ~inOI' Irrigation Division, 
Pauri Garhwal. 

. \_ Counaal tor the Reepondenta&• 

• 

• •• Raapondenta • 
Sri Amit Sthalekar, Adv. 
(~or Reep. 1 to 3) 

~ri K.P. Singh, Adv. 
\for reap. No.4) 

\ 

'\ 
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b93/99 

j 
I 

• 

• 

-./· Lok . Nath Snukla aged about 48 years 
aon or late Sri S,N, Snukla, r/o C-105 Rail ~agar, Jail 
Road, Lucknow, Presently ~oatad aa Divisional Account• 
Otticar Gr,I in ~ha oftica of the Exacu,ive Eng, ' 

'" Construction Division, P,1.1,0. Lucknow, 
, , , , Applicant, 

~ 

Counsel. to~ the aµpllcant a Sri R,P, Singh, Adv, 
• 

Var au a 

1. Union ot India, through the Secretary, 

Ministry or Finance, Naw Oelni, 

2, Comptroller & Audi~ur General of India, 
1u- Bahadur Shah Zafar Road, New D•lni, 

3, Deputy Accountant General II, (A & E) 
U.P, Allahabad, 

4, Tnw Executive Engineer, Construction Division, 
P,tJ,O, Lucknow, 

• • • Raapondenta, 
Counsel for the respondents:- Sr~ Amit Sthalekar, Adv. 

(for Reap. No,1 to 3) 

Sri K.P. Siogh,Adv, 
(for Reap. No, 4) 

O,A,694/99 

P.K, Pathak aged about 44 years at preaant posted 
Diviaional Accounts Officer Grade I, in the 
Office of the Executive Engineer, Conatruc~ion 

Division No,4, SUltanpur, 
• , , Applicant, 

Versus 

1, Union of India through the se~retary Govt.or India 

Ministry of finenc• New Delhi. 

2, Comptruller & Auditor General of India, 

10-Bahadur Shah Zafar Marg, New Oelni, 

3, Accountant General II, U,P, (A I £ ) 

Allahabad, 

4, Executive Engineer, Construction Division No,4, 

Sultanpur, 

• • • Respondante, 
~counsel ror the R•eponttantaa-Sri Allit Sthalekar, Adv, 

( for Raap 1 to 3) 

Sri K.P, Singh Adv, 
(For Rasp, No ,4) 

• 
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O, A, 69 5/29 : 

• 

Arun Ku••r Srivaatava. aon or sr•Saraawati Pcaaad 
Srivaatava r/o SlK/2 Sarvodaya Nager, Allahpuf • ~ 

presently posted at Rural Engineering . Services Divia~on 

ratehpu~. , 
• • • Applic11nt. 

' Ve~a"s 
~ 

1, Union or India throug~ Comptroller and Auditor 
General ct India; 10• Banadur Shah Zatar r.atg 9 

Nau Delhi• 

2. Accountant General (A & £) U.P. Allanabad, 

3. DAG ~Grka, orrica or Accountant General (A & £) II 
U.P. Allahabad, 

4. Executive Engineer Rural Engineering Sarvicea, 
Diviaion f atehpuf • 

• • Reapondenta. 

Counsel tor the RaapondentJ- Sri Amit Sthaiekar, Adv. 
(For Reap. 1 to 3 ) 

sri K,P. Singh Adv. 
(for Rea. No.4) 

O,A, 701/99 

Uttam Singh aged about 48 years aonot Sri Umda Singh 
r/o 548 Nai Baati Snikohabad. Firozabad posted aa 
Divisional Accounts Officer Grade I, Ofr1ca or the 

I 

Executive Engineer, Minor Irrigation Division, f irozabad. I 
• • Applicant, 

Counsel tor the applicants-Sri R.P. Singh. Adv. 

Versya 

1. Union of India· through the Secretary, Pliniatry or 
Finance, New Delhi, 

2, Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oel11i, 

3. Osputy Accountant General 11 ( A & E) 
U.P. Allahabad. 

4. Executive Enginsar, Plinor Irrigation Div1aion 9 

rirozabad. 
• • , Respondents. 

Counaal ror the raapondentas-Sri Alllit Sthalakar, Adv, 
(ror Rea. 1 to 3) 
Sri K,P. Singht Adv. 
(Fv r Rea. No••I 

• u 

' 
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1 

O, A, . 709/99 

• 
' I 

I 

·--
• 

Vindhya Vaeini Yadav a/o Sri Ram Kewal Yadav, 
Village Rewana Post Sidhau~, Oiatt, Gorakhpuf, . 

• • Pa ti Uouer. 

couneel fo~ the Petitioners- Sri B.N. Singh, Adv, 

' ' 
V•raya 

• 

• 

1. Union of India through_Co~ptroller & Auditor General 
of India, New Oelui, 

2, Cu~ptroller and Auditor General of Indiay 
10- Bahadur Shah Zafar Marg, Neu Delhi. 

3. The Accountant General ( A & E) II, 
U.P, Allahabad 

4, Tne Deputy Awcountant General ( Uorka) 
the Office of the Accountant General (A & E)-11, 
U.P,Civ.l Linea, Allahabad, 

• • Raspcndenta. 
Counsel for the Respondental• SriAmti Sthalekar,Adv. 

(Bor Ras~. No.1 to. 3) 
Sri K,P. Singh, Adu. 

O,A, 727/99 

Surya Nath Singh aged about 48 years sonof Sri Udai 
Bhan Singh resident of Baker Ko, Post Office Ahraula 
(Chhinanuna) Azamgarh, posted as Divisional Accounts 
Officer Grade-I, Office of Executive Engineer, 
laghu Sinchai Khand, BaDraich 

• • • Applic~ t. 

Counsel for the Applicant:- Sri R.P. Singn, Adv. 

Versus 

1. Union or India through the Secretary Ministry of 
finance, Ne\J OeJ.ui. 

2. co~ptro1ler & Auditor General of India, 
10- Banadur Shah Zafar Marg, New Oeln~. 

3, Oaµuty Accountont General 11 ( A & E) 
U.P. Allahabad 

4, Exedutive Engineer, Laghu Sinchai Khand, 

Bahraiah. 
, •• Raapondenta, 

Counsel tortha Reaponden•sa Sri Amit Stnalekar. Adv. 

\, _ (ror Raap, 1 "o 3 ) , 
~ Sri K.P. Singh, Adv. 

(for Raap. No,4). 
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O,A, 728/?9 

Babu Ra• aged about 49 yeara son of Sri Uijay Singh 
resident or 38/39-l,. Gopalpura, Agra at preae~t 
posted as . Sr. Divisional Accounts Officer in the 
offic& of Executive Eng~neer, . Provincial Divisio~, 

P.w.o. Agra. . l 
•. ,, .Appllcan~. 

Counsel for ~he Applicant sri R,P, Singh, Adv, 

Versus 
1, Union of India through tba Secretary, l"linistry cf 

Finance, New Delhi. 

2. Comptroller & Auditor General of India, 
10- Bahadur Shah Zafar Marg, New Oelni, 

3. Deputy Accountant General II, U.P. 
( A & E) Allahabad, 

4. Executive Engineer, Provincial Division, P.~.o. 
Agra. 

• • • RasPonden~e. 

' 

Cuunsel for the Respondents:- Sri Amit Sthalekar, Adv. 
(for Reap, No,1 to. 3) 

O,A, 729/99 

Sri K,P, Singh, Adv. 
(for Res. No, 4), 

M.~. Sharma aged about 49 yeara son ot Sri Banaraai Oas 
Resident or Onarm Niwas, Karbala Road, Nai Baati, 
Bijnore, present posted as Sr. Divisional Accounts 
Officer, in the orrica Of the Exacu~ive Engineer, 
Construction Division, P.Y.D. Dhampur, Bijnore 

~ ·-~. 

• 

( 

• • , Applicant • 
• 

Counael for the applicant : Sr~ R,P. Singh, Adv, 

Versus 
1. Union of India through Secretary, Ministry of 

r .a.nm cs·, New Delhi• 

2 • . comptroller & Auditor General of lnc:ii-a, 
10· Bahadur Shan. Zafar ~arg, New Delhi, 

3. De~uty Accountant General. -II (A & E) 
U.P, Allahabad, 

4. The Executive Engineer, Construction Division, 
P.u.o. Ohampur Bijnore. 

• •• Reapondant•• 
Counsel for the Raapondenta:- Sri Amit Sthalekar, A~v. 

(for Reap. Na.1 to 3 . ) 

Srl K.P. Singh, Adv. 
\(for res. No.4) 

I .. 
I JI 

•• 



I 
I 

I 
~ 

\ 
I . I 

' 

' 

.. 

. . . 

• 

' 
O,A, 730/99 

' 

1 
' • 

Sri Narain Rai aged about 48 years eon ot late Sri "•ngla 
Pd, Rai, resident of puated as Divisional Accounts 
Otticer Grade II, in th~ Office of the Executiv• 
Engineer, f'linor Irr~gation Oiviaian, .Ballia 

' 
• 

, • ,Applicant. 

Counsel ror the Applicants Sri R,P, Singh, Adv. 

Ver au a 

1, Union of India through the Secretary Miniatry of 
Finance, New Delhi, 

2,comptroller l Auditor General of India, 
10• Bahedur Shah Zafar Marg, New Delhi, 

3, Oa~uty Accountant General • 11 ( A & E) 
U,P, Allahabad, 

4. The Execut.iv.a Engineer, Minor Irrigation Division, 
Balli a, 

• • Reepondante. 
Counsel for the Reapondentai- Sri Amit Sthalekar, 

O,A. 731/99 

Sri K,P, Singh, Adv. 
(For Rea, Ro, 4) 

Menan Ram Tamta aged about 46 years sun of Sri Kiahan Ram 
Tamta, R/O Villaye lov, P,O, Lav Oiett, Bageshwar, posted ( 
in the Office of Executive Engineer, Temporary Divi slon, 
P.w.o~ Nainital as Divisional Accounta Off.iuar Grade-I, 

.. • • Applicant, 
Co~nsel for the Aµplicant:- Sri R.~. Singh, Adv, 

Versus 

1. Union of India, through the Secretary 
finance New Oelh~. 

2. Comptroller & Auditor General of lndia, 
10• Bahadur Shah Zarar Marg, New Delni. 

3, Oa.,ut.Y Accountant General•ll ( A & E) 
U,P. Allahabad. 

4. The Executive Engineer. 

Ministry of 

Temporary Division• P.w.o. Bhawali, Nainital, 
• • • Respondents. 

Counsel torthe Reapondental• Sri Aat...t Sthalekar, Adv. 
Sri K.P, Singh, Ad~ • 
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O,A, 732/99 

Oaya Ram Singh aged about 53 years aon or Sri Hardeo Sin"'~ 
Sri o,P, Singh, lane No, 11, resident or Care 

Najibabad, Adarah 
or tha Executive 
P.~.o. Na~ibabad, 

Grade-II, 

Nagar, Binjara, posted in the orrice 
End-Daer, Construction Division, 
Bidnore as Divisional Accounts Officer 

\ 

• • .. ,Applicente, 

Counsel for the Applic·anti- ·Sri R.P. Singh, Adv. 

V•r•u• 

1. Union of India through the Sacra~ary, l'liniatry of ~~­
Finmlce, Naw Delhi. 

2~ Comptroller & Auditor General or India, 
10- Bauadur Shah Zafar Marg, NE!w Oalhi, 

3. Deputy Accountant General, II ( A & E) 
U.P. Allahabap, 

4, Executive 
Division, 

Eng1neer, Construction, 
P.u.o, Bijnora, 

Construction 

• , • Respondente, 
Counsel ror the Reepondants1-Sri Amit Sthalekar,Adv, 

Sri K.P, Singh, Ady, 

O,A, 733/99 

Ram Baudh son of Sri M,O, Baudh, aged about 41 years 
resident of 8b·E/3, Oabauli II, Ratanlal Nager, 
Kanpur at present posted as Divisional Accounts Officer.II 
in the orfica of the Executive Engineer, Construction, 
Division, Kanneuj • 

••• Applicant, 
Sri R,P.Singh, Adv. Counsel for the ap~licant • 

• 
Versus 

1. Union of India through the Secretary, Ministry of 
finance, New Delhi, 

2. Comptroller & Auditor General of lndi~, 
10- Bahadur Snah Zafar Marg• New O•lhi. 

: 

3. Deputy Accountant General II ( A & ~) 
U.P. Allauabad, 

4, Executive Engineer, 
ConetructionOiviaion , Kanneuj. 

• •• R•e~ondents, 
Counsel tor the reepondentss• Sri . Amit Sthalekar, Adv, 

Sri K,P, Singh, . Adv • 
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Sri Prabhu Dayal Meena, Divieional Accountant 
eon ot Sri Ratan Lal, Poated under Ad~iniatrative 
Control and management ot the Accountant General U.P. 
In the oftica of ~he Executive Engineer, Lowar Mot 

, Branch On. Ganga Cahal; . Near Collectorata, Agra Road, 
Plathura- (U.Pe) ~ . 
Permanent ~oma addraee) Village Muna . Pura. Post- Kot, 
Diatt. Oauea (Rajaathan). 

• Applican~. • • 
Counsel for tha applicant:- Sri Rakaeh Verma, Adv. 

Versus 

1. The . COl\p\rollar & Auditor General of India, New 

Delh..J.• 

2. The Accountant General-II, (A & E), Utter Prade~h, 
AllPhabad. U,P. 

3. The Executive Engineer, Lower Mot Branch On. Ganga 

Canal, Near Collactorate; Agra Road, Mathura 

• • • Raapondan~e. 

Counsel tor the Reapondenta s- Sri Amit SthalekaJ', 
Sri K.P. Singh, Adv. 

O.A 1 771/99 

Rekeah Kumar Saxena aged about 46 years eon of Sri H•S.L. ( 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agre, 
presently working aa Divisional Accounts Officer Gr.I 
in the office of the Execut~u• Engineer, Conatruction, 
P.w.o. Agra. 

• • • Applicant. 
Counsel tor .the applicant I Sri R.P. Singh, Adv. 

Versus 

1. Union or India through the Secretary, Ministry of 
finance New Delhi. 

2. Comptroller & Auditor General or 
10• Sehadur Shah Zatar larg, Naw 

India, 

OelhJ • 
' 

~. Oep~ty Account.ant General, I I · ( A & EJ 
U.P. Allahebap. 

4. Exacutiue Engineering Conatructio Division, 
P.Y.o. Agra. 

Counsel tar the respondentas-
• .. • Raapondenta • 

Sri A.it Sthalakar; Adv. 
Sri •• P. Singh. Adv. 

' .. ... 
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o,A. 821/99 

Shiv Prakash aon or Sri Pyare Mohan, 
r/o 68/179 Awaa Vikea Colony, Badhpur 

.r.arrukhabad, presently posted ae Divie4onal 
Accounta Otfic•~ Grade 1, Provincial Division, 
P.\J.D. Kannauj. 

• 

Counaelfor the Applicant:-Sri 

Versus 

• •. • Applicant. ~ 

S.Srivaatava, Adv. 

. -

1. Un1on of India through Comptroller and Auditor General 
of India, 10- Bauadur Shan Zafar Marg, New Delhi. 

2. Oariyao Singh Nehra, Accountant General ( A & E) 
11 U.P. Allahabad. 

3. Oa~uty Accountanc General. (Yorke) Office of 
Accountant General ( Al E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
Diatt. Kannauj. 

s. Hiranmai Chattarji Divisional Accounts Officer, 
Gr-I Irrigation Division fatahpur • 

• Q •• Respondents. 
Counsel for the Respondents:- Sri Amit Sthalekar, Adv. 

Sri K.P. Singh, Adv. 

Order (In open cuurt) 

(Bx Hon 1 ble Mr. s, Dayal Member (A) 

In this bunch of O.Aa., the applicants have 

filed applicacion against the transfer orders issued 

~o~tin9 them in various grades as Senior Divisional 

Accounts Officer or Divisional Accountants in 

three grades to div1aiona in the State. The applicants 

have . prayed ror cancellation of transfer orders on 

various ground!. 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakeah Ver•a · Sri K.s. Rathore and Sri A.V. 

Srivastava appeared for tha aµ~lio~nta and Sri A•~t 

Stnalekar 

~\ Singh for 

~have b~en 

for respondents No. 1 to 3 and Sri K.P. 

ras~ondent , No.4 appe•rd. Their arguments 

heard. ~• had called tor certain record 

, 

\ ' 
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.rrom the uffice of Accountant General. That has aleo 

·been taken into consideration. 

Uhile the O.As. uere under consideration 

a Notification of Election Commission date~ 12.7.99 

was issued in uhich the Election Commission had 
' 

~ 

directed that the~e would be a total ban on the 
• 

trans1er of all officers/officials connected u.th 

the conduct of Elections. It has also been mentioned 

in this Notification that the transfer orders iseued 

in respect or the lt>ove category of officers prior to 

the date of announcement but not implemented till 

date should not be given effect uithout obtaining 

specific permission from Election Commission of 

India in this regard. The net effect of this Notif ica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

orficers concerned are officials concerned uho are 

involved in ~he Election process as Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the res~ondents have 

not shoun any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the posts which were 

held previously by them. 

s. wa, therefore, direct that the orders 

of transf er of the applicants may not be implemented 

till election proce•a is over. ln the meanwhile 

the respondents shall consider representations of 

~he applicants if made yithin tyo yeeks from the 
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date or this order and shail pass a reasoneu order 

on the rapreaantationa with regard to their transrera 

within a · period of four waeka from the aate of 

receipt o~ repraaentB<tione. If the applicants 
• -do not represent, they shall be deemed to have 

accepted their order for tranai er and may be dealt 

with accordingly. With these directions the bunch 

or O.As. stands disposed of. There shall be no 

order as to coats. 

6. The original record or transfer which 

had been produced by the learned counsel for the 

respondents haa been returned to learned counsel 

ror the respondents at the time this case was 

• 
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